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lui tab! e occasion when another 
Commemorative Postage 'Stamp on Dr. 
Ambedkar could be issued within our 
policy lramework. 

[ English} 
DR. V. VENKATESH: It is well 

known that Dr. Ambedkar was a great 
leader patriot. Whereas Muslims asked 
for a separate na tion, this great man 
fought for the integrity of the nation. 
At the time of declaration of India's in-
dependence he stood wi,th US. He bad 
organised the oppressed and depressed 
people of the country from Kanyakumari 
to Kashmir. My humble submission to 
the hone Minister through you is that 
a portrait of such a great patriot and 
It-ader must be placed in the Central 
Hall. 

MR. SPEAKER: He cannot do that. 
SHRI JAGANNATtl RAO : Cancella-

tion of envdopes j) also d~nc in tho 
me mory of leaders. What is the criteria 
of issuing the stamps and cancellation of 
envelopes in the memory of leaders? 

SHRI RAM NIWAS MIRDHA: We 
have certain guidelines which I have 
promised to place on the Tabl e of 
the House. Then we have a Committee .• 

MR. SPEAKER: That is enough. 

[ T~Qnslation] 
Increase in cement production 

*204, SHRI R. P. SUMAN: Will 
the Minister of INDUSTRY AND 

COMPANY AFFAlRS be pleased to 
state : 

(a) the estimated quantity of cement 
required for private and pUblic sector 
works in the country and the number of 
Government and private establishmenti 
engaged in cement production indicating 
the produc tion capacity of each plant; 
and 

(b) whether in view of the problems 
being faced by the people, Government 
pr""osc to increase the production 
capacity and if so. by what time and 
how? 

[English] 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERENDRA PATIL) : (a) ar,d (b). 
Overall demand for cement in t he country 
is estimated to be of the order of 49 
million tonnes by the end of the Seventh 
Five Year Plan period. A statement 
indicating the capacity install cd 311 on 
1.7.1985 is given belo\V.Th~ present 
installed capacity of 43.42 million 
tonnes is expected to be stepped up to 
63.27 million tonnes by the ~nd of the 
Seventh Plan period. With the likely 
materialisation of additional installed. 
capacity and higher utilisation of 
installed capacity.. availability position 
of cement is expected to ease sub..lt1ntially 
by the end of the Seventh Plan period. 

Statement 

Sl. No. Name of the Company 

1 2 

ANDHRA PRADESH 

1. *CCI, V erragun t \a 

2. ·CCI, Adilabad 

3. Raasi Cements, Vcdapalli 

4.A.C.C. 

S. A. C. C. MaDcherial 
6. lCeaoram Cement 

Location 

3 

Guddapab 

Adilabad 

Nallonda 

Kia,pa 

Adilabad 

Ptddapalli 

Capacity 
Clakh tonnes) 

4 

4.00 

4.PO 

3.00 

2.1-. 

3.35 

9.00 
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1 2 3 4 
7. Panyam Cement and Minoral BUDlinapatli 

Industries Kurnool Dt. 5.31 
,8. Ramakrishna Cemont (Kep) Macherla 

Ountur Dt. 2.54 

9. Andhra Cement Vijayawada 2.40 

10. Andhra Cement Visakhapatnam 2.50 

It. Andhra Cement Nadikudi 2.50 

12. Orient Paper Mills Asifabad (Phase I) 4.50 

13. Coromandel Fertilisers • Kalamalla 10.00 

14. Texmaco Ltd. Yerraguntla 5.00 ----.----
Total 60.24 

..._.__.. ------
ASSAM 

15. *CCI, Bokajan Karbi Anglong 2.00 --------......_ 
Total 2.00 

-----
BIHAR 

16. ACe., Chaib~sa Singhbhum 7.82 

17. Ace, Khaluri Khalari 1.09 

18. Ace, Sindri Sindri 3.05 

19. Rohtas Ashoka D?lmianagar, 
Rohtas 6.20 

20. Kalyanpur Lime and Cement Banjar i, Roh t as 4.80 

21. Sone Valley Portland Cement Jap]a, Palamau Dt. 2.54 
..... - ........ -

Total 25.50 
--------

GUJARAT 

22. A. C. C. Dwarka 2.77 

23. A.C. C. Porbandar 
Junagarh ' 2.00 

24. A. C. C. Sevalia 2.15 

25. Saurashtra Cement and Chern. Ranavav 
Jamnaaar 8.63 

26. Shree Di,vijay Cement Sikka Jamnagar 10.25 

'J.7. -do- Ahmedabad 1.00 

28. Narmada Cements Ltd. Ma,dalla Surat 8.00 ------
Total 34.80 ---
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1 2 3 4 

HAR.YA.NA 

29. .C. C. I. Charklli padri 
Bhiwani 2.39 

30. A. C. C. Bbupendra Surajput Ambala 4.0,6 
--........ _---

Total 6.45 
....... _---..... 

HIMACHAL PRADESH 
31. *C.C.1. Rajban Sirmur 2.00 

32. A. C. C. Gagal. Bilaspur 5.60 ....._,-----
Total 7.60 ------

JAMMU AND KASHMIR 

33. *J and K Minerals Ltd. Khrew 2.00 

KARNATAKA 

34. ·C. C. I. Kurkunta Gulbarga 2.00 

35. A.C.C. Wadi, Oulbarga 16.00 

36. Bagalkot Udy~g 'Ltd. Bagalkot 
Bijapur Dt. 3.30 

37. Mysore Cements Ammasandra 5.10 

38. "Visvesv8raya Iron and Steel Bhadravati 
Shimoga Ot. 1.00 

39. Indian Rayon Corpn. Ltd. Chitapur 5.40 

40. Kesoram Cements Sedam, Oulbarga 5.00 

41. A.C.C. Shahabad Gutbarga 5.45 
---- ...... 

Total, 43.25 _ ........ _-
KERALA 

42. -Malabar Cements Ltd.' Pa1ahat Dt. 4.l0 
MADHY A PRADESH 

43. ·C.'C. I Mandhar 
Raipur Dt. 3.80 

44. .. C. C. 1. Neemuch 
Mandsaur Dt. 4.00 

45. ·c. C. I. Akattara 
Bilaspur Dt. 4.GO 

46. A.C.C. Jamul, Durl Dt. 15:80 
47. A,. c. C. Kymore 

Jabalpur Dt. 7.82 
48. ktna Cemoat Works 

(Bitla Jute and. lod.) SatAa Dt. 13.81 
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49. Cootu ry Cement Maihar Satna Dt. 8.00 

50. Raymond W ooUen Mille Janjlir (Ph l) 
Bilaspur Dt. 4.00' 

st. Mysorc Cement Ltd. Damoh 5.!' 
52. ·Owalior Rayon Silk Mfg. J awad (Ph. I) 

and WVI. Co. Ltd. Mandseur Dt. 5.00 

53' Maihar Cements Tilda Ra~pur Dt. 8.00 ___ ..__...._ 

Total 79.48 -_--
MBOHALAYA 

54. .·Mawmulah Cherra Cement Ltd. Cherrapunji 2.84 ----
Total 2.84 

----
MAHARASHTRA 

55. A. C.C. Cbanda 5.60 
56. Shrec Digvijay Cement Sewree 2.00 
57. Narmada Cement Rat[1agiri 2.00 
58. L~rsen and Tourbo Ltd. Chandrapur 11.09 -----

Total 20.69 ---- ...... _-
ORISSA 

59. *Hira Cements Ltd. Bargarh 4.00 
60. Orissa Cement Ltd. Rajpngpur 

Sundargarh 4.01 
------

Total 8.01 ----
RAJASTHAN 

61. A.C. C. Lakheri, . Bqndi 3.22 
62. Birla Cem~nt Works Cbittorsafh 4.00 

63. Jaipur Udyol Ltd. Sawaimadbopur 1o",,00 . 

64. J. K. Cement Works Nimbahera 
Cbittorprh 11.40 

65. Udaipur Cement Works Mavli, Udaipur 4.00 
66. Maollam Cemeat Ltd. Morak, Kotab Dt. 4.00 
67. Straw Products Ltd. Baoas, Sirobi S.OO 

(Lakshmi Cement) 

68. Shroc Cements Be.war 6.'00 --_ ...... 
Total 47~62 

~~-
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TAMIL NADU 

69. • Tamil Nadu Cemenf Co:' Ltd. 

70. • -do-

71. A. C. C. 

72. Cbettinad Cement Corpn. Ltd. 

73. Dalmia Cement Dharat Ltd. 

74. India Cement Ltd. 

75. --do--

76. Madras Cements Ltd. 

Total 

UTTAR PRADESH 

71. *U. P. Sta te Cement Corpn. 

78. • -do-

79. * -do-

Total 

WBST BB.t'lOAL 

80. Durgapur Cement Works 
(Birla Jute Mrg. Co. Ltd.) 

Total 

No. 

Larse 80 

Mini Cement plants 27 

White Cement Plaate 4 

-ruhllc. Scot or U0.4 ortaki. 

A lanp"m , 
Ramaaathaparam 4.00 

Ariyalur, Tric~y nt. 5.0'0 

Madhvkarai 
Coiaabatore 3.77 

Pllliyur Trichy Dt. 4.00 

Kallakudi Tricby Dt. S.95 

Sankaridurl, 
Salem 6.00 

Talayuthu, 
Sankarnagar 
Tirunelveli Dt. 5).13 

Tulokkapatti 
Ramanatbapuram Dt. 5.25 

Churk, Mirzapur 

Dalla, Mirzapur 

Cbunar II Mirupur 

Durppur 
Burdwan 

--..,_,_ 
43.10 ------

4.75 

4.32 

16.80 

25.87 

6.00 

6.00 

Capacity 

419.65 

1.61 

Total 434.23 



SHill R.P. SUMAN: Hon. Speaker. 
Sir, tbe question asked by me was about 
tbe estimated quantity of cement 
required for private and publjc· .ector 
works and the reply I,ven indicateS the 
quaDtum or cement required by the end 
of the Sevonth Five Year Plan. Sir, 
before I put a supplementary, I want to 
tell the hon. Minister that 1 had 
asked for tllc information about the 
prescnt position whereas he has given 
the information relating to the ond of 
the Seventh Pive Year Plan. 

MR. SPEAKBR: He thought l hat 
-.. __ -.-

you would be asking for this informa· 
tioD later on. 

SHRI R.P. SUMAN: Sir' let it be 
clar.fied first. 

MR. SPEAKER: I shall just ,et it 
clarified. 

[EI.,llsh] 
SHRI VEBRENDRA PATIL: Sir, if 

the hon. Member whats to know the 
in stalled capacity, actual production. 
demand and the gap, I have ,ot the 
figures from 1981. I can read out the 
figures 

Year Installed Avaiiability Demand Gap 
Capacity 

(Ill million tonnes) -- ........ _-_.--_._--. 

1980-81 26.98 20.S3 27.98 (-) 7.46 

1984·85 42.80 30.17 37.17 (-) 6.63 

(This is a rough estimate that has been prepared by the 
Workins Group) 

1985·86 
(Estimated) 

[Trans fatlon] 

46.56 

SHRI a, P. SUMAN: Mr. Speaker, 
Sir, the hOD. Minister has stated that 
the present cement production capacity 
is 434.2 lakh tonnes and it is also a fact 
that the demand for cement is far more 
than this, which has Jed to st eep 
increase in the price of oement . .in the 
market and it is not reachiOl the 
common man, as a result of which 
the people are facing a lot of difficulty. 
Therefore, I would 1 ike to know from 
tbe bon. Minister what is the cost of 
production of cem"nt alld what is the 
price _ fixed for the sale of lovy and 
Don-levy cement, separately? 

MR. SPBAK.BR : What is there worth 
knowinl about..it ? 

SHRI R.. P. SUMAN : Mr. Speaker. 
Sir, I waDt to know through you. 

( S",UshJ 

SHRI VBBIlBNDRA PATIL: The 
boo. Member wanted to know the 

33.50 39.37 (-) 5.37 

cost of production. I feel that it is not 
possible for me to give the cost of 
producti_on, but I can give the levy-
price and the non-levy price. So far as 
the levy price is concerned, the price 
with effect from 1.7.1985 at OPG, PSG 
is 52.23 per bag and PPC RI. 51.40 
per bag. So far as non-I cvy price is 
conc~rned, in the month of June it had 
gone up to some extent, particularly in 
North region and in Eastern region. 
In Western region and in Southern region 
I think it was more or less constant. 
But again in' the month of July t the 
prices have com e down. So far as the 
nOTl-levy cement is concerned, there is no 
price control. 

(/1I~erriJptions) 

SHRI V. SOBHANADREESWARA 
RAO : Why does not the Minister tell 
the 'cost of production? 

[ Translation) 
SURI a.p.SUMAN. Mr. Spe,aker, 

Sir, tbe hat1.· 'Minister haa' ~Ufiliow 
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said cleverly that the price reaistcted 
some rail in July. But the .prices or 
cement have cODsjderab~y increased 
during the lalt three to four months. 
This is c:lusi~g heavy barden 00 the 
rural common man. The poor mao is 
running from piHar to post for Oem cnt. 
If at all cement is available, the price 
is very high. I want to know by bow 
much the prices of cement have increa-
sed during the last three months? 

[English] 
sHat VEERBNDRA PATIL : r have 

said that in the Northern and in the 
Eastern region there has been 
some spurt in the price 
of cement. For instance, in the month 
of April, the cement price in Delhi, 
Ludhiana and in other areas in Northern 
region was round about Rs. 64 to 
Rs. 66; and in the month of June, it was 
Rs. 82 to Rs. 8 3 . 

(Interruptions) 

And nga!o in the month of July, it 
has come down to Rs. 76 to Rr.78. 

Similarly in the Eastern region, 
it was round about Rs. 67 to Rs. 70 
and from that price it has lone up to 
Rs. 76-Rs. 78. 

So far as southern and w~stern 
regions are conoerned, there may be a 
little difference of Rs. 4 or Rs. 3 per 
bag, not more. 

SHRt BHAGWAT JHA AZAD: Sir 
the Minister has aaid that there is DO 
priee control in the open market 
cement. Like cement, there are other 
commodities, 8 ucb as sugar, where the 
Government is having levy and 
non-levy sugar. They fixed levy price 
at R.a. 4.40, but for the non-levy sugar; 
the Government has said tho priCe 
should not 10 up beyond Rs. 5.70. 
Am I to understand in cement tbere is 
no such norm in respect of the open 
market price and 'tbey can chf'flO 
aQythiQ& that they like? Is that tho 
policy of the Government? Or is it 
that in cement the Government has DOW 
put in lOme Kasturi alia and «bat is 
why its prioe has lone up? What i. ta, poSition ? 

SHRI VBBItBND.R.A PAWL:- So 
far as the levY cement is COncetaedi 
there is control over the price and .1.0 
over tho distribution and the price i. 
fixed in consultation with tho BICP. 
So far as non·:evy cemont is oolloornecJ, 
there is no distribution control aod 
there is no price control If the 
Government (eela that the prices are 
loillg beyond a reasonable limit, ••• 

(Interruptions) 

. SHRI BHAGWAT JHA AZAD : 
What is that liruit? That is what we 
want to know. 

SHRI VEBRENDRA PATIL : Lot 
me complete the sentenCe. You are 
not allowing me to complete. 

MR. SPBAKER: Do not interrupt 
You can put a fur ther question. 

SHRI VEERBNDRA PATIL : I'V. 
saying, 80 far as non-levy cement is 
concerned, if tbe Government come. 
to the conclUSion tbat the prices are 
gOing beyond a particular reasonable 
limit ... 

(Interruptions) 

MR. SPEAKER.: Please order. 
Hon. Memberslike to know tho miud 
of the Government. 

SHRI VEBRBNDRA PATIL : lam 
explaining the mind of the Government. 
If prices go on increasing like thiJ, 
then we have lot so many other 
methods to control the prices. 

SHRT S. JAIPAL REDDY: When? 
(Interruptions) 

SHR.I VBBRENDRA PATIL : And 
if recenary we wi)) import to COntain 
tbe price. 

(Interruptions) 

SHRl S. JAIPAL REDDY : You 
cannot relulatc and you want to import. 

(Int,rrupt/om) 
MR • SPEAKER.: How ";u it 

belp if you raise this hullabaloo? 

Vnl•rruptloll8) 
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(SIlRt',Sa\(PUDDIN "CHOWDHARY: w. want ),our intervention, Sir. 

(Interruptions) ... . tel". SPBAI<BR: Please take your 
swtJ. 

( Interruptions) 

MR.. SPBARER: Look here, hone 
Members. How can all of you ask a 
questioD,-all at one time? One man 
to ~ut the question, one man to answer. 

SHRI BHAGWAT JHA AZAD: What 
is the tolerance limit beyond which the 
Go¥ernment will operate '1 That is what 
we want to know. 

MR. SPEAKER: That is what I 
asked him. Is there any optimum limit 
to which the- Government can go 7 If 
this is not decided, you can make up 
your ·mind and let us know. 

SHRI VEERENDRA PATIL : I have 
not completed. Let me complete. That 
il what I said. Government is also 
aware of the fact that there is certain 
limit for the increase ,of price of non-
1evy. We can tell the manufacturers 
that they should not increase the price 
~yoDd a particular limit. We say tbat it 
is voluntary because there is no statutory 
backing for that because it h a non-levy 
cement. St) far 8S cement requirement is 
concerned, there should not be any shor-
t •. '" of cement in the country. In order 
io easure that cement is made available 
to ",11 the consumers we are prepared to 
import cement .. 

(Interruptions) 

MR.. SPEAKER : Order: I have lot 
to get it answered; if you let ml~ do it. 

SHIU S. JAIPAL REDDY: Sir, yOU 
eaanot do it. . 

(Interruptions) 

MR. SPBAKER: I am calling you 
nne by one. I cannot call all at once. 
Can' 40 it ? Is it hum'l:lnly possible 7 I 
am only asking one thing. I am 
doing your job. I am trying to get 

this. What I want to know, Mr. Mini-
ster, is this . . 

SHRI VEBRBNDRA PATIL : Sir, my 
only appeal to you is this: I just wanted 
to explain because . .' 

MR. SPEAKER : I want to under •. 
stand one thing. We must under-
stand. There is a clear·cut question. 
If you are not prepared with that, if you 
have not calculated anything so fart yOU 
can say 'Sir, I will come beforo tbe 
House within such and such time and say 
what is the optimum limitt. But if you 
have not done it, you cannot say off-
hand. You can say you will take a 
decision. 

AN HON. MEMBER: There should 
be a Half-an-hour discussion on this. 

(Interruptions) 

MR. SPEAKER : All of you may 
please sit down. 

SHRI VEERBNDRA PATIL: About 
upper limit of non-levy cement, tbe 
C.M.A. fixes the upper limit of non-levy 
price; but this is purely voluntary. 
Today the upper limit for cement is Rs.6 5 
exclusive of taxes other than Jammu 
and Kashmir, Maharashtra, and North 
Eastern states. It is Rs. 69 in the case of 
Jammu and Kashmir, Maharashtra and 
North Eastern States. This is tbe 
position. I was explaining that whatever 
limit has been fixed, it bas no statutory 
backing. It is only voluntary. 

SHRI S. JAIPAL REDDY: What is 
voluntary, Sir ? 

SHRt SAIFUDDIN CHOWDHARY: 
Are you satisfied, Sir ? 

MR. SPEAKER: I am askins. That 
is why I said" let me handle it. You 
keep your calm please; don-t get excited. 

SHRI VEBRBNDRA PATIL : Sir I I 
appreciate the . concern of the hone 
Member that tbere should not be allY 
shortage of cement and cement should be 
made available to consumers at a 
reasonable price. That is what I Was 
explaining. In order to ensure cement 
at reasonable price, what we are doi~ 
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fa this. Prom tho existing manufacturers 
60 per cent levy wo are taking. 
We arc taking 40 per cent 
from old and sick units and from new 
units. Thi. comes to 21 million toones. 
We ate distributing it to the States. 
We are loiDI it to Public Distribution 
System. We are giving it to Public 
Works Department. We are giving it to 
Irrigation and Power Ministry. 

(Interruptions) 

I am telling tbcsr. things because the 
genuine consumer is not affected because 
we have got sufficient quota with us 
which we can distribute to the States 
and the genuine nODsumer •.• 

MR. SPEAKER ~ Mr . Minister, the 
problem still remains the same. 
We have to find out, and that 
is what I told you. 

(Interruptions) 

MR. SPEAKER: Why dontt you let me 
finish? You are interjecting unnecess· 
arily. I wanted only to know If you have 
made up your mind and if you have not 
considered what is the optimum price, 
then you can tell the House accordingly 
and you can CJme after wards to tell what 
is the optimum price you would have. 

SHRI VEERBNDRA PATIL: Sir, I 
have said just now that the upper limit 
of the price ... 

MR. SPEAKER: No, no. It cannot 
be compulsory, but they happen to say 
that this is the highest price that they 
can go as in the case of sUgar. 

(Interruptions) 

SHRIBHAGAWAT JHA AZAD: If 
Rs. 64 is the highest as the Minister 
said, he also said that the price is Rs 72. 
What has been done ? 

MR.. SPEAKER: We cannot force 
them. But W~ can also put up aD opti. 
murn limit as we have done in the case 
of sugar. That is something right and 
that is w,hllt I want him 'to answer. I 
am not lOin. to .,y that be should put 
it as 70 or 80. 

(Interruptions) . 

SHRI INDRAJIT GUPTA: If t~ it' 
left to the voluntary action of the prod a" 
cer, then the price of Rs. 5.10 f~r 
sugar is also uneJess. You cannot' let it 
anywhere. 

(Interruptions) . 

PROF. N. O. RANOA: That is the 
national figure. If they go on giving'·tbem 
the limit, tomO(fOW the sugar manufact-
urers may bring their prices right up to 
that limit. then, we will have to scold 
them. Therefore, they C lnnot reveal it 
h~re and now. 

MR. SPEAKER: No, no. He is Dot 
revealing. We are not revealing anything 
here. We are just trying to know 
certain things, that is a 11. And we do 
not want to Minister to make a falle 
commitment on the flvor of the House 
and no falso information. Tha t is what 
I said: If you are not prepared, then 
don't give them the information. You 
can take your time. We can h·lve later 
on a Half·an Hour discussion on this. 

PROP;MADHU DANDAVATE: ODe 
more thing. 

MR. SPEAKER: No, we can havo a 
discussion on tbat later. 

PROF. MADHU DANDAVATB : Sir, 
three Members have spoken from the 
ruling Party. At least allow one from 
the Opposition. 

MR. SPEAKER: Professor Slbib, I 
can do it, but then there will bo DO 
stoppaae to it. 

PROF.MADHU DANDAVATB:I 
am sorry, I wanted to say 'misculina'. 
No mistake~ I tell you •.• 

(Interruptions) 

MR. SPEAKER: Then there will 'be • 
no end to it. 

PROF. MADHU DANDAVATB 
We will be meeting Sottle time aftetw~rd. 
on this. One specific question I want to 
ask, Sir. 
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MIl. SPBAKER : Professor Sahib, 
with due respects to you, I asked Mr. "aAa' Reddy. If I am loiog to allow 
..., qaestion. I am loing to allow Mr. 
".dbav R.eddy first. If you want to 10 

op like this, then J am not going to 
aUow Half-an-Hour discussion. 

SHRI C. MADHAV REODI: That 
decisioD will be taken later. 

MIl, SPBAKBR ! You cannot ha.ve 
this and that, both. 

(Interrup.ions) 

PROF. MADHU DANDAVATE; I 
wanted to point out you that there is a 
very significant question which is not 
covered so far at all-regarding distri-
bution. I want to know from the hon. 
Millister. 

MR. SPEAKER: If you want to 
take the whole of the time of the 
House ... 

(lr,tel'rupliom') 

SHRI C. MADHAV REDDI : Sir, we 
have been told that there is a gap bet-
ween the demand and the supply and tho 
demand is morc than the suppJy even in 
I 984-SS, and then we have been a]so 
told that the prices are going up in 
certain Stat es. May I know the reasons, 
in spite of all this, foJ' putting restric-
tioos on further licensing of the cement 
fa the country, and may] also know the 
rea SOIlS for the lOBI and other financial 
institutions Dot sancHoning the loans 
for dis.tribution on the ground that 
excess capacity has been created in the 
country ., 

SHRI VBERENDRA PATIL: Sir, it 
is not correct to say that we are 
flot licensing the new units, but the 
position is that the installed capacity at 
,the end of the Sixth Plan was 43,4 
million toones, and the additional capa. 
city that is allowed 80 far is 46.37 
million tannel. The total approved 
capacity today is 89.79 million tonnes 
aa4 the rough 08timate is that the 

, demand towards ,the end of the Seventh 
pb.Q will be 50.77 million taROet. Even 
"" roipect of the 50 per cent of the 

additional capacity that we have allowed~ 
if it materialises, theo tbe position will' 
become very comfortable. 

Sir, I can tell the hon. Members by 
taking them into confiden~e ~bat this 
shortage is a tempocdry phase, Tho 
shortage is a marginal shor~ge, it wUl 
remain for another two years. Accordiaa 
to our estimate, by 1981·88 not on I)" we 
will become self·sufficient in cement 
production, but we will be having surplus 
in cement in 1987-88. 

PROF. M!\DHU DANDAVATE : Sir, 
I would like to know from thc hon. 
Minister whether it is a fact that in 
States like Karnataka and Maharashtra, 
on the basis of Public Accounts Comm· 
ittee as well as the COJrt judgements. it 
has been, cstablished that though the 
Centre had allotted definite quota of 
cement to the States only for publi~ 
works, it was diverted to the private 
builders at enormously large price there· 
by getting more money for different 
purposes. In view of this particular fact. 
whii!h has been established in court and 
through the Public Accounts Committee, 
will you frame well-defined norms when 
you send the quota to the Stat es and 
insist that much of allotted cement must 
be utilised specifically for the public 
work purposes for which it has been 
given and that they cannot make money 
out of that particular quota which is 
given public works ? 

SHRI VEBRENDRA PATIL: As I 
said, out of levy quota, certain percen-
tage is allotted to different States. 
Different States give a requirement for 
what purpose they want this quota. 
According to th~t, We make allotmcnt 
and in turn. they allot or utilise that 
cement for different purposes. If tb ere 
is any misuse of cement, I would like to 
enlighten the hon. Member •• 

PROF. MADHU DANDAVATB: It 
is a specific question about Karnataka 
and Maharashtra. 

SHlU VBBRENDRA PA TIL : Tho 
proper forum to discuss tbis is tho Stat c 
Assembly ••• 



PROP. MADHU DANDAVATB: 
Pi_so protect ·me. I bave to14 about 
the d,rection of the Central Government. 
The quota of cement given by tho 
Central Government for public works is 
beiDa diverted to private builders to mop 
up money. Whether it is a fact that ••• 

(lnterruptiolls) 

MR. SPEAKER: Professor, Sir, we 
discussed this so much at lena~h before 
also in the last Lok Sabha. 

PROF. MADHU DANDAVATE: 
That is what I have said. I say tbat 
inadvertently he is mish .. ading the House, 
not deliberately. 

MR. SPBAKER: You did it last 
time. 

PROF. MADHU DANDAVATE 
He has the first hand information 
about Karn.~taka and I bave the first 
hand information about Mahar8shtra. 

MR. SPEAKER: We did it last time. 
We discussed it last time •.. 

(Illter ruptions) 

SHRI S. JAJPAL REDDY: The 
axiom of economics is, whenever produc-
tion gJes up, the prices come down. 
According to the statement of the 
Minister, the production has gone up but 
the prices are also going up. Therefore, 

. the Minister must explain the economics 
of cement 

MR. SPEAKER: It is only for the 
farmers, when they produce more, they 
set less 

SHRI S. JAIPAL REDDY: Tbough 
the upf,er limit which bas to be volunt.-
arily abso[b~d by the mill owners is 
Ra. 64, according to tho statement of the 
Miotater. the pric~ have gone up as hiBh 
as 78 and 80. Wbat bappened to the 
tolerance threshold of the Minister? 

. The 'endurance limit of tho people has 
been exbausted ' When will that be 
.bilJste4 ia tJao· case of the Minister? 

MR.. S.PBAKBR.: That is aU now. 

[ Translation] 

SHRI OIRDHARI LAL VYAS: Mr. 
Speaker, Sir,t f.' 

MR. SPEAKER: Rajasthan produces 
more cern ent. 

SHRI GIRDHARI LAL VYAS: Tho 
hone Minister has the information about 
the cost of production. Will he please 
tell us how he proposes to control the 
price? As at prescnt, there is a big 
gap between the demand and production. 
The Central Government are layinl a 
railway line between Kota and Chittor-
garh simply because a cement factory is 
to be set up there. I had asked earlier 
also whether a cement fact J ry of the 
Cement Corporation of India would also 
be set up at Bundi. 4 or 5 other faoto-
ries are also likely to be set up. there 
which may raise the cement produotion 
tremendously. 

In this connection, will the hon. 
Minjster state what the Government are 
doing ill respect of the 5 cement 
factones located along the railway 
line whose production is more than 10 
Iakh tonnes and where vast scope of 
increasing production exists? 

MR.. SPEAKER: We shall think 
over it. 

SHRI VBERENDRA PATIL: A 
number of cement factories have already 
been set up in Rajasthan. Accordioa to 
the information available with me, their 
number at present is of having a total 
capacity of 1.62 lakh tonnes. There is 
still scope for more factories to be set 
up there. It is difficult to say at the 
moment if a factory of the Cement 
Corporation of India could be set up 
there al 'asked by the hon. Member. 

MR. SPEAKER : For how long shall 
we continue witb this question. Then 
you will say that the remaininS questioD8 
have Dot becD tak~n up. 

(English] 

How many supplementario. can I 
allow Oil one Q'lostioQ? There . is • 
limit. I think, it is tbo height of it. 
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SHal S. JAIPAL REDDY : Ho has 
Dot answered my question. 

MR.. SPEAKER : What is thero to 
answer your question ? 

{Translat ion] 
Your question bas alroady been rep-

lied to. When you put such questions, 
I cannot help. 

(English] 
Telecommunication services in N .E. Region 

.205. SHRI AJOY BISWAS: Will 
tho Minister of COMMUNICATIONS 
bo pleased to state : 

(a) whether Oovernm ent are aware 
tbat the telecommunication services in 

. 'bo North Bastern Rogion are not 
aatiafactory ; 

(b) if so, the reasons thereof; 

(c) whether there is any proposal to 
improve the situation, and 

(d) if 10, the details thereof and the 
prolress made so far? 

THE MINISTER OF STATE OF 
THB MINISTRY OF COMMUNI-
CATIONS (SHRI RAM NIWA.S 
MtRDHA): (a) Yes, Sir. 

(b) A statement is .given below. 

,(c) Yes, Sir. 

(d) Statements a re placed on the 
Table of the House. 

Statement 

(b) (0 Most of the circuits are 
workin. 011 overhead lines which let 
intorrupted due to frequent thefts of 
Wires and natural calamities viz. heavy 
riSins, floods etc; 

(it) Many big cities are still served 
by manual exchanges which are not able 
to handle the traffic satisfactorily; 

(iii) or latc there bave been damages 
to tbe Microwave sUJtion of Sikari tora . 

on Silchar-Agartala route and Dolia 
un Silcbar-Shiltong route by mis-
creants. 

Silchar-Agartala Microwave route 
has been repaired and put through on 
31-7.1985 after 5.1 days. The Silchar-
Shillong route is still interrupted. 

(d) The following steps arc being 
taken to improve the performance of 
tclecommul1ications services in North 
E~lstern Region: 

(1) The 'overhead open wire lines are 
being replaced by reliable UHF and 
Microwave radio relay systems and 
Satellite communicdtions 

UHF Systems 

0) Gauhati-Joggi Road 

(ii) Jorhat - Nazira 

(iii) Silchar-Karimganj 

(iv) Tezpur - BomdiJa 

Microwave Systems 

0) J orhat-Dibrugarh-
Tinsukia 

(ii) Gaubati-Solpara-
Bongailaon 

Satellite earth stations 

Gauhati, HJfiong, Oipbu, Noolatoin .. 
(Witliamnagar, Tura. Ukhrul t Karong 
(SenapJti), Chura Ch'lnderpur, Tamonl 
Long. Chande\, Bomdil1a. Passighat, 
Tezu, Alang I Khonsa, Lunlleh. Saiha. 
Mon, Wokha, Zuneb·oto Mokomchunl, 
Tuensang, Kailashahar, R,K. Pur, 
Dharamnagur . 

(2) Luae manual excbanaes are 
being replaced by automatic 
exchanges. 

(i) 2000 Hnes electronic 
excbange at Jorhat 

(ii) 2000 li~es electronic ox-
cbanlo,at Tinsukia 

(Hi) 600 Jines 'automatio (MAX 
II typo) at BonaaigaOQ 




